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.he. awlicant, Sri ri. M. L . Ti cIt ani oxoved :for rev 	of 

'the :ic3oement. dt, 	I - / 1992 on the c round that the said 

1'udcru'it, couLains iuii. s takes er:rors anti 'inls' ons ao'oaret on 

the face rs.f the rexrd 	This was an oral. :.3oecrieit del. vered 

in 	rer'i 	of tlie .1 easr'ned counsel 'far the P)i I cant 

Aq Provided 	by 	Section 	2.3( 3) (f ) 	of 	the 	Act 	the 

Tr-i. buno .i. possesses the some prs of review as are vested I n 

a Clvi .1 	Curt. 	wh:i l.è 	try:in 	a 	civiL 	sul t 	As 	Per, thp. 

provisions of 	Order 	XLVII • 	Rule 1 of 	the 	Cede 	of 	civil 

re • a c:leu.i.s.kyn/ jidOeo'ient/order can be reviewed 

(I) i.f:ft suffers frcn an error apparent on the face 

of U'e r'e(x)rd 	or 

is I inbi. a to K. 	:ied on ac:unt of di s"'very 

. of any new 're t.er:ta I. or evidence. which loas not: 

- w. thin the know.l edoe of the party or c 	il d rt be 

produced by h:im at the time 'i:l" 	 t 

rriadet. 	aspi. ta due. di. I :t canoe 	or,  

Kilt) for any 	 reason 	'nstr'ned to n'an 

ana .1 c.cous 	.r'aasr'n 

1 



The 	ar:pi icant. 	ias st..ted 	certain :Fts in 	an 

a rprtntat.:tVe manner:n the teview App! i.cati.on and a 

advarid fri5h a m:iments which ::tsno prryund fo:r'rev1. 	The 

short puesLion that. was ççq)(ed in t.he• judpwrnt 	c3er 

rev:i.ew was that., the app! :cant.. has made an anal icat.ion for 

vol urita ry ret 1 rem?;n::. in wr:iti.np of -,, 5/6 Lb 11989 	The sne 

was aoceptec and ciminicat.ed to the. applicant by the order 

cIt 	15.6.1989.  	The arolicant has 	ti ted this 	Orip.ina.I 

Arjpl cat.i.on on Y IT 1991,  i 	• two years and fciu r months 

att.er  the date of 	nun i.cat.ion of the order As observed in 

the :udoernent itself, io raluest was made by the apD :icant. to 

wi thd raw the wit.tan recuest. for votuita r reti re1Thnt nor the 

case of the app! icant. fa I I s in any of the prtunds pioted 

above.. 	The kev:k.ew Appi :tcation is theretore disrrri.ssed by 

c:;u tation 
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